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INCORPORATION 01' UNIVERSAL DrslGl\s 

·762. SHRI S. C. SAMATNA : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COMP-
ANY AFFAIRS be plroscd to state: 

(a) whether a new public limited company 
,1ylcd as Universal Designs has been in-
corporated in New Delhi recently; 

(b) what arc the proposed busine" line, 
of this company; 

(c) whether any American national ,,' 
Jndian origin is behind the promotion ,," 
this company; and 

(d) whether any former Additional Sec-
retary to the Union Government is qill 
connected with this company? 

THE MINISTER OF INDUSTRIAl 
DEVELOPMENT. INTERNAL TRADr 
AND COMPANY AHAIRS (SHRI F. A. 
AHMED) : (a) No company styled as 
Universal Dosigns h'ls heen registered under 
the Companies Act. 1956 in Dolhi. How-
ever, a company by the name of Universal 
Design Systems (India) P"t. Ltd. was 
registered under the Act in D~lhi on the 
5th September, 1969. 

(b) The prineipJI line of business of the 
cllmpany as stated in its Memorandum of 
Association is to function as Industrial and 
Tecbnical Consultants. 

(c) On! of th! pron}'.)ters of tho CompJny, 
Shri A. K. Bahn is an American National 

. of Indian origin. 

(d) Shri S.K. Kanjilal, one of lhe direel"" 
of tbe company was a Senior Member of 
the p, & T. B,}ard and ex-officio Addilional 
Secretary to Government. 

ALLOTME!'<T or SlTLL TO SMALL SCAUC 
INDllSTR1[S 

·763. SHRI D. N. PATODIA : Will the 
Minister of STEEL AND HEAVY ENGI-
NEERING be plca<ed to slalc : 

(a) whether Glwernment, in making 
allotment of ~teel to small-scale industries. 

arc guided by any yardstick which is ba: ... "<l 
on the capacity of the respcctivl.! unit ~n.d 
its potency for production: 

(b) whether in the absence of any ,ucb 
yardstick, the need of the small-scale industry 
is affected seriously; anu 

(c) if so, whether Gowrnment proPll;C tll 
undertake, such a s.tudy and. if so. when '? 

THE MINISTER OF STATE IN THE 
MrNISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. c. PANT) : 
(a) and (b). Allocations of scarce categorics 
of steel arc made by the Joint prant Com-
mittee and not by G~)"~rnmcnt. J n r~sp("(.·t 
pf small scak industries hulk allocations 
arc made by this Committee to the Develop-
ment Commissioner. Small Scale Industries 
who in his turn makes allocations to th\...' 
State Directors of ludu-;tric'i. The JPC\; 
allocation 10 the C\)mmis~ioncrs is on the 
basis of the allocations made and actually 
utili'io.:d hy th.! latter in the J'l,,:vi{)us Y":'.U· 

It is, however. llpcn hI the Sta1l' Directof.s ll) 
distrihute the bulk allacat illl" rcc.,;ivod by 
them to the unil'i in their Stall'" in :Jay 
manner th~y cnnsiJcr fil. 

(c) There is 110 proposal at rrc~cllt L-, 

undertake ;I study in this regard. 

.IANHIT TRVS'l 

*764. SHRI RAM SWARUP VIDYAR-
THI : 

SHRI KANWAR LAL GUPTA 
SHRI RAM SINGH AYARWAL: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE' 
AND COMPANY AFFAIRS be pleased to 
state the net /"" or profit of the Janhil 
which publishes the "Natiunal Herald" 
in the last three years? 

THE MINISTER 01' INDUSTRIAL 
DEVELOPMENT, INTERNAL TRAOO 
AND COMPANY AFFAIRS(SHRI F. A. 
AHMED) : The Jallhit Trust is not a 
company registered under the CompaniCl> 
Act. Hellcc the information asked COl'. 
relating to tbe trust, is not available with 
lhe Department. 

AOIVASI T, .. -WoRK,RS OF ASSAM 

'765. SHRI HEM BARUA : Will tbe 
Minister of LAW AND SOCIAL WEL~ 
FARE be pleased to state: 

(a) whether the Adivasi tea-workers uf 
Assam are proposed to be brought under 




